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11.7.2003 	 Heard M r. M.K. Bhattacharjee, 
ylearned counsel for the applicant and 
a1soMr. B.C. Pathak, learned AdcLl, 

; C•G•S•c• for the respondents. 

The issue for adjudication 
pertains to compassionate appoiri+.ment. 

, The father of the applicant late. 
.' Raghunandan Thakur died on 15.8.1994. 

The applicant applied for compasionate - 
appointment on 18.8. 1996. The authority 
intimated the applicant as far back - 

28.7.2000 that the authority scrtiniaed, 

the name of the applicant alongwith 
others for compassionate appointnent 

and the applicant was placed at serial .41 
r No.104. It was also informed that the 

I name of the applicant, did not appear 
¶) in the range of the eligible candIdates 
and the case of the applicant would be 

considered by August, 2000. 

Qned/- 
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11.7, 2003 	The object ofproiding 

empl9ylflent to a dependétAt 	. a 
Govt* servant, dying in harness in 
departure of general recruitment 

rules isdbneon humanitarian ground 
40 -tde over the sudden crises in 

the family due to the death of the 
sole bread earner which has left the 
family in penury. 0onsidering the 
lapse of time it would not be appropr-. 
nate for the Tribunal to exercise 
its discretion in respect of a stale 
claim. The application thus dismissed. 1  
No,order.as to costs. 

Vice-Chairman 
mb 

øt 
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BPORE THE CENTRAL 
GUWAHATI 	C 

LIST OF DATES 

15-8-1994 : Applicant 's father died in harness as Barbar o  
a civilian employee under Military Hospital 
Masiiflpur. 

18-8-1996 : ipplicant as dependent son applied for 
compassionate appointment in place of his 
deceased father. Being of tender age he 
could not apply earlier. 

28-7-2000 : Respondent No.2 Director General. Medical 
H 	 Service army Headquarter intimated to apply 

again in august-september 2000 as he was 
not found eligible at the first selection 
but commitment was made for future employenierit. 

25-8-2000 : The same reepondent asked for details of 
dependent members of d family by September 
2000 which he complied with promptly. 

5-11-2002 : The applicant forwarded the same details 
through proper channel which fact was 

.1 	
confirmed by the Commanding Officer,Military 
Hospital on 5.11.02 indicating that vacancies 
still existed in the Military Hospital. 

11-9.2002 : The applicant submitted many reminders but 
to no effect when he submitted a summarised 
petition praying for justice with compassionate 
appointment in fulfilment of the promise 
earlier made • Hs case deservef special 
treatment as a person of SC community. 
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IN THE CENTRAL Ar1INISTRATIVE TRIBUNAL 

GAUHATI BENCH 	C 

BETWEEN 

SURENDRA THUR 
	 .licant_ 

AND 

tLLrector General of Medical Services 

	

Army (DS 	3 B) 	....  Respondent- 

1. Details of the Applicant : 

Name of the Applicant : Shri Srendra Thalw.r, 

Nane of Father 	
: Late RaghurafldaThakUr. 

Designation and 

Office in which 

	

nployed 	 :UnemPloled. 

The applicant's father 

was a Barber in k. 

160 MilitarY Hospital at 

MasimPur Dist, Cachar, 

Assalfl who died in 

harness on 1508-199F 

and as a son & dependent 

cotd..P2/ 



of the deceased employee the 

applicant has been seking 

appointment on compassionate 

ground as per the depertmentai 

norms. 
Home Address : 	ViPge Tikargram, P.O. 

4runachal, fist. Caoar, Assail 
Office Address : Commanding Officer, 

160 Military Hospital 

C/O 99 I0. 

Address for Service 

of all notices 	:: Director General of Medical 

Services / Amy D4& - 3 B 

my Headquarte r It  L " Block 

New Delhi - 110001 

and the Commanding Officer 

160 Military Hospital,Masiiflpt 

P.O. Aruflachal , Dist. Cachar 

As S aID. 

oontd. . 

di 
I 

4 
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2. Particulars of the 

Respondents 

(1) Name and/or Designation : 

(1) Secretary to the Govt. 

of india Ministry of 

Defence , New-Delhi. 

Lrector General of 

Me dical Service s/ Army 

(1X243 - 3B) Army Head-

Quarters, I L' Block , 

New-Delhi. 

commiding Officer, 

160 Military Hospital 

C/O 99 jPO. 

 Ditto 

 •Di tto 

 Ditto 

contd.. .p)+/_ 
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3, Particulars of the 

* 

Order against which 

application is made. : The application is made 

against the non-fulfilment 

of the commi1nent made by 

the Respondent No. I in his 

letter No. I131i-6/DS-3(B 

dated 28-07-20o and repeated 

in letter No. 3 /7230I/D4S.-

3B dt/-. 25-8-2joo  in response 

to which necessary particulars 

were furnished by the applicath 

nt as confirmed by the 

Respondent No. 3 in his letter 

No. 803/CIV/RIV dt/ -  05- I 1 .' 

2002 by Respondent No . 30 

f. Juris die tion of the 

Tribunal 	 The applicant being the G. 

,~&rL/- dependent of his civilian 

employehe Army 4edjcal 

Services declares that the 

Subject matter in which he 

wants redressal is within 
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the Jurisdiction of the 

Tribunal. 

5. Ld.mitation 	: The applicant further 

declares that the app ii- 

cation is within the linii-

tation prescribed in S/21 

of the Aiflistrative 

Tribunal ACT, 1985. 

6. Facts of the case : 1) That the applicant is t 

the son/dependent of his 

deceased father Late 

Raghunandar,., Thakur itho 

died in harness on 15-o8-. 

199f while working as a 

Barter in No. 160 MiliMry 

Hospital , Masirnpur, Ld.st-

Cachar, Assan. 

4 copy of his death Certi 

ficate is subnitted as 

4nneUre - A I. 

-6- 
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That at the time of his prnature Rex 

death the applicant's father left 

behind him his wife, one daugh-

ter and the applicant, in the 

family as legal heirs. At that 

time the applicant Was of 

tender age. 

I 	 iii) That on attaining maority the 

applicant applied on 18-08-96 

for his appointment on Compa- 

ssionate ground for immediate 

relief of the family since his 

father had no movable or 

immovable property eceptiflg 

the magre family pension adnhi-

ssible to the mother of the 

applicant. On receipt of that 

prayer the competent authority 

in the person of td.rector 

General of Medical Services, 

Army Head Quarters, New-Delhi 

intimated to the applicant 



01) 

on 287-2000 that the Selection Board 

Cons ti tu te d for the purpose of 

compassionate appoifltflheflt did 

rt find the applicant eligible 

for such appointment b.tt gimul.i 

taneouslY committed that his case 

would be considered again in Aug- 

Sept 'D0O when a Board of Officers 

Wld be constituted. 

A copY  of letter No. 113+6/DS -3 (B) 

dated 28-07-'2000 is sutinitted as 

Armeure A 2. 

iV) That in a 5ubsequeflt letter dt/ 

25-8-2000 the sam e DOMS, AxnY 

lid. Quarters asked the applicant 

to furnish the details of depefl 

dent mnberS of family and 

their status duly verified b7 

local authorities like BDO/ 

Tabsildar for consideratiOn of 

the case of the applicant by 

September 12000. 
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A Copy ofthis letter No. B/7230 

D(49- 3 B dated 1 5-8-2000 is subnitt 

-ed as te Aflnexure A-3. 

v) That the applicant forwarded the 

necessary particulars to the DG.S 

which fact was confirmed by the 

Coomanding Officer , 160 Military 

hospital, Masiznpur in his letter No 

803/ CIV/RIV dated 00AAA 05-11-20 

address ed to the D1S • Army Hd. Qr. 

A copy of this letter is sUitted 

as A1neure A.-4. 

VI) That in the letter dt/- 5-11-2002 

and a subsequent letter No. 803/CIV 

/RW dt/- 15'0 1-2003 the Commanding 

Officer wanted to know the result 

of the Board meeting Vis- a-VIs the 

position of the applicant as to the 

progress of his compassionate 

appointment indicating that vacancy 

still existed for accommodating 

the applicant. In previous letters 

also the Commjiding Officer 

recomrnendedhelp of the appi.icant 

/ 	for his indigent condition. 
a. 0 



0' 

1 

A. DCopy of letter dt/ - 15-1-03 

-yinexure A-S. 

That despite the very pathii  

tic condition of the family and 

despite the repeated commit-

ment uttered by the DGMS, 

Army Head Quarters, New Delhi 

sinoe igust-Sept 1  2000 no posi-

tive ac tion has been taken to 

extend the relief by offering A 

an appointment to him on compa-

ssioflAte grounds. 

That 6rigiflal prayer was for 

appointment on compassionate 

ground or the applicant as a 

Group 'D Barbar alike his 

Va father. But the edacatiofl 

Qualification of the applicant 



-lo- 

is a Iatricu1ate as per Certi-

ficate furnished by the Secy. to 

the Bihar School Eanuirti0fl 

Board, Patna. 

A copy of Secondary School 

•Eaminatiofl Board Mark Sheet from 

G.. H.S. Lalgni Bihar .s suttni- 

tted as AnneUre A-6. 

IX That as per his educational 

Qualification the applicant's 

appointment need not be res-

tricted to Group -D Cadre 

He is fi t to hold a Group C 

C Post which may also be offered 

to him for his poor family 

sustflaflCe and inaintename in 

these days of economic distress 

with four heads in the family. 

In the absence of a suitable 

c... 11/ 
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Group C post on Medical service 

appointment may be given in other 

Units under ArmY lid. Quarters. 

X) That the mother of the applicant 

also died on 1-3-2000 from which 

date her family pension also 

stopped as if to augment the 

agony & misery of the family. 

XI) That after the depa rtm erital 

commitment the applicant invi- 

ted the attention of the DS 

in a number of times since 

March'99 which was suzninrised 

in his prayer dt/-. 11-09-2002. 

But the department gave a deaf ear 

to the same for resoflS unknown 

to the applicant. A copy of the 

prayer is su.itted as 

Annecure A-7. 
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ca)  
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XII) That the applicant belongs to 

S/C Community deserving special 

treatment. 

A Copy of S/C Certificate is 

sutinitted as Sinexure A-8. 

7. 

Reliefs sought 	: In view of the foregoing sub- 

mission the applicant belonging 

to S/C Community begs to seek 

the relief of compassionate 

appointheflt either in Group-D 

or a Group 'C' suitable post 

without any further delay by 

by relaxation of ageif necessary. 9   

Interim Order , if 

any prayed for M per the latest letter of 

of the Commanding Officer1Z in 

160 MilitarY Hospital at least 

one Group 'D' Post of Barber is 

still vacant. Interim order 

may kindly be pass ed to keep 



-13-' 

keep one such vacarcy post 

reserved for the S/C app liO aflt 

till final. disposal of pplioatiofl . 

9. Details of 

the remedies 

echausted 	: The applicant made several prayer/ 

representation to the Director 

General of Medical Services, Army 

Hd. Quarters through the Commending 

Officer,, 160 Military Hospital 

The DO is the competent authority 

to order appointment. 

Pendercy in 

other Courts V, The applicant further declares 

that the matter which the1 

applicant agitates is not pen-' 

ding in an any Court of Law or 

any other authority or any other 

Bench of the Tribifla]-. 

Particulars of 

Bank Drafts Postal 

Order in respect of 

application fee : No. of I.P.O.  799F~-5 
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No • of I • P • 0. 	7f54' 
Name of Issuing Office 

ttte of Issue of IPO:: 

Name of Post Office 

Where paYable 

Details of 

Iflde 	: An Index in diplicate containing the 

details of 1cuments ip given on the 

front page. 

List of 	cUme- 

nts 	: As furnished in the Index on the 

front page. 

I ;  Shri Surendra Thakur son of late Raghunandra Thakur 

of Viii - Tikargram P.O. Arunachal LXLst. Cac11ir,sSaJfl 

do hereby state that the particutrs/statemeflts 

furnished above are based on facts & records which 

I believe to be true in token whereof I sign this 

verification at Silehar on  without 

suppressing any material fact. 

(Surendra 1.hakur) 
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'L' 13luck  New Uellii 

1 l3i6/DGNlS..3(fl) 	 . 	 2000 

SIf 
/ 	 tL( 	c-1C1 	/h It 

..-:\x.-ç k..L('. (./!, I 

J.J\ll ()Yf\il'Nr ASSIS iANcI ON c()rlpAsslo,4llç;l&QIjJJ) 

ReFcrcnc yotr; upplication dated / 8 &' Cib lr compassionate appointment. 

This is to iiifriti you that as per exist 111j4 rules and l'1Jula(lolis on the .suhject, a 
Selection floard was"colislillifed at this I IQ. Tue sad I bard ;crutiiiizcd 292 applicat ioli; 
irleltidilig your flpj)I'aliuit for pieparirig Li iliclit list (or af)pciuhtncnts to be made to the 
38 vacancies avajlah' &; J.acoI1tpasioIiri(c appoint mciii s You wcrc l)lICd at serial iii the Mij( I ,ist, 

It is iegrct tc to inForm that your naiiic dues hot appear withIn the iaiije 1 
Clu(l ulaics Cliti1)lc Ihi appoilittilent. Your appi ical ott will l)C COnsidet cd agaili by i l3oai (I or OfFicci s a!uiivitlm other applicatiohi5 	hielt is ikely to be constituted l 

2000. 	 . . 
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E1P1Q1fsflh AbSISTANCE ON COMPSSIONATF GROUNDS; 

J10 	 ou ae reu 	d to thrwtrd the iollowlng 'forniaLion 
the crLet' to 	-::. e3 your case regardlag. ernployrri(. ,nt on  ate grounds by the , C ontit uted. board which r 	 17 t C) 	c_j LI 	n 	op )(')) 

(i) Pr3c1t Ur u LI of 	pccn I iri bore of frni.1y 	d their status ie ?'iarried/ • 	': •. •• 
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uzlempilr,)yed. The iime may be v.r:if .ted by • 	. 	• ;LvLJ. 	.ut:.::1:y • Ic 3DO or Toh.tJ1- of 

(h) tvid FamilvVension 	ci T::i 1 hcn ef • 	 11 nbr 	" '• 	:; y . 

• 	I' 	cr 'a ;': ':,: 	tu hv 05 scD 2000 posjtLvej, 0 .} rii o pour :. :C \'zi.,i,3. not b. 
)r.c.1(rcj1 by the Lo.:i :,.. nod. y 	. u. :i. 1; 	:ce'.' 	r3Lb;.e Lor oe1ay. 	. 

- 

A cLL 	• 

(M:Lna Chadi) . •• 
.a$stt Ciy :caft Officer/ACSQ. 
for D:Lr Ci of Med .SOr?ICO (ny) 
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To 

The Director General Medical Service (Army) 
Adjutant General' S Branch 
Army Headquarters 
L' Block. New Delhi .110001 

Sir. 

References s 
My application dated Nil of Mar 99. 
My application No Sur/B/2 dated 07 Jan 2000. 

Your letter No 11346/DGZ1S3(B) dated 28 Jul 2000. 

) Your letter N0  8/72301/DGZ3fl dated 25 Aug 2000, 

My Hindi application of 5op 2000 (219-2000),-, 

My Application dated 10.4.01. 

(•g). My Application dated 29 Aug 2001. 

• (ii) My application dated 14 S0p 2001, 

(J) My application dated 21 Mar 2002, 

';(k) My  application dated 01 7Jan 2002, 

It is humbly prayed that I had ricsted again and 
again vide my applications mentioned above to your HQ 
but I have not received any suitable reply so far. It is 
meqtioned that my father expired in 15 Aug 1994. It is 
nearly about 8 years has past. I have requested time to 
vido references mentioned abcveor employment as a barber 
in my father place ic in 160 Military Hospital C/0 99 APO. 
r3oing a poor poniless schedule caste man requested to 
your kind enough synethoticction for feeding my farnily 
members. Ilorcover in other hand my mother is also expired 

n 01 her 2000, The only source at f ceding my faiily and 
myself also gone. iow I am bound to do day 1bour from 

early in the morriincj to sunsot)for shako of childorns and 
family members, Inspito of doirg this hard work I am 
getting Ra 50/-. to Rs 60/- per day. 

I shall ever romain grateful for this act of kindness. 
I am awaiting. eagerly for your kind/favourable reply please. 

Yours faithfully. 

ff 

.4. 

Aru nachal 
Dated s i I Sep 2002 

cytçz.m 

160 Militnry Hospital 
C/O.19aP0' 

• . 

- 	 . 	 -.. 	 . • - 

(hri SURINDER TflKUR) 
vj1_Tikargram 
PO_Arunachar.L)ist-.CaChar I 
(Assam) 

40 For information and necessary action 
facazo. 
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